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REHABILITATION OF REPATRIATES t·RCM 

BURMA 

561. SHRI CHlNTAMANI PANI-
GRAHl: Will the Minister of LA-
BOUR AND 'REHABILITATION be 
pleased to state: 

(a) the amount sanctioned by 
Government in 1966-67 and 1967-68 
for the rehabilitation of the repat-
riates from Bunna in Orissa; 

(b) if so, the amount given in res-
pective years; and 

(c) the total amount given to Orissa 
Government so far for this purpose? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION 
{SHRI D. R. CHAVAN): (a) and 
{b). 

Loan Grant" 

1966-67 Rs. 6,48,000 Rs. 32.805.49 

1967-68 RS.II,18,.4° 

Total:Rs. 17,66,440 Rs. 32,805.49. 

(c) Loan : Rs.18,66,440 

Grants-in-aid.R •. I,27,392. I 9· 

Total: 

"!Dcludes expenditure incurred on 
relief measures also. 

·P. & T. COLONY OF PuRl HEAD OI·neF. 

562. SHRI CHINTAMANl PAN!-
GRAHl: Will the Minister nf COM-
MUNICATIONS be pleased to state: 

(a) whether Government are 
:aware that two units of Iesidential 
quarters meant for departmental 
-class It I employees in the P&T Co-
lori of Puri Head Office are beilll! 
converted into a departmental offi-
cer's inspection bangalow; 

(b) whether it is a fact that there 
are instructions from the Director 
General, Posts and Telegraphs that 
residential quarters under no cir-
cumstances be converted into a dor-
mitry or Inspection bangaIow; 

(c) if so, the reasons for effecting 
this conversion; and 

(d) the steps Government propose 
to take to stop this conversion of 
staff quarters into inspection ban-
galow? 

THE MINISTER OF STATE IN 
THE DEPARMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I. K. GUJ-
RAL): (a) No. Only one quarter 
which was previusly housing Tele-
phone Exchange has been approved 
for conversion into InspeCtion Quar-
ter. 

(b) No. 

(c) Pressing demand for an ;'ns-
pection quarter at Puri for touring 
Officers. 

(d) Does not arise. 

SUGAR PRICE 

563. SHRI SHIV A CHANDRA 
JHA: 
SHRI MOHSIN: 
DR. RANEN SEN: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether 40 per cent decontrol 
of sugar has brought any lowerin= 
of its price in the market; 

(b) if so, the present average price 
of decontrolled sugar in the market 
and the price at which there will be 
stability in it; and 

(c) if not, the reasons therenf? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVB-




